
Writ teil Answers CHAITRA 28. 19J7 (SAKA ) Written Answer-s 206 

Modernllatlon of Krishna Delta System 

l648. SHRI V, SOBH"'NADREE· 
SWARA RAO : Will the Mini.ter of IRRI-
GATION AND POWER' be pleased to 
atate : 

(a) Ibe total extent of Ayacut under 
Krishna Ayacut built at Vijayawada and 
p.lanDed by" Sir Arthur Cotton; 

(bj 1M total ex~ent of Ayacut under 
Prakasam Barrage at Vijayawada; 

(c) whetber any proposal to modernise 
tbe Krishna Delta System' was studies and 
-estimated; 

(d) the detail of ,tbe study and tbe esti-
mated cost; 

,oj whether World Bank was approa-
.cbed to finance the modernisation, and if so, 
jts rt"'8ction; and 

(fl ifnol, how the Government is going 
to finance the programme? 

THE MINISTER OF 'IRRIGATION 
AND POWER (SHRI B. SHANKARA-
NAND) : (a) 2,02 lakh hectares. 

(b) 4.85 lakh bectares. 

• (c) Ye., Sir. 

(d) The modernisation project provides 
for tbe items like te modelJing of canals, 
selective lining of canals, conltructioa of 
additional regulators and cross drainage 
works and improvements to tete-communi .. 
cation facilities. The modernisation scheme 
aims at stabliaing the in-i"gation in tbe exi-st-
ing ayacul of 4 85 lakh hi! And also envi-
sagel creat·ion of additional pOlential of 018 
lakh ba. Tbe proposal i!l: e!timated to cost 
RI, 220.42 crore •• 

(e) The scbeme has been proposed for 
inclus!QD under World Bank assistance. The 
Bank is yet to tecbno-econo~icaUy appraise 
the scheme for acceptancc. 

(f) Doe. not arise. 

. C,G,H.S. DlspODsaries where Fire 
Extingaisben Facility is Dot AYailable 
3619. SHRI RAM PUJAN PATEL: 

Will Ibe Minister of HEA L 1 HAND 
FAMILY WELFARE be pleased to stale: 

(a) whether It is a fact that in a number 
of Central Government Health Scbeme 
Dispensaries in New Delhi/Delhi, Fire Ex .. 
tinguishers have not been provided so far 
3Dd if so, tbe reas~ns therefor; 

(b) number and location of dispensaries 
where this facHity has not so rar been pro-
vided; and 

·(e) by when Government propose to 
provide.. fiees Extinguishers in all the dispen-
saries of aU system of medicines ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF HEALTH (SHRI 
YOGENDRA MAKWANA): <a) Yes Sir. 

(b) A list sbowing tbe ~umber and 
location of despensaries where this facility 
have not 50 far been provided ;s eoclosed. 
al statement., 

(c) Necessary action in this re~pect has 
been· initiated. 

Slatemeat 

I. Chitra Gupla Road. 

2. Gole Market II. 

3 • Gbaziabad. 

~. GurgaoD. 

5. Faridabad. 

6. Gole Markel (Homeo), 

7. North Avenue (Ayur). 

8. Gale Market (Ayur). 

9. Sarojini Nagar (Unani). 

10. ~ ,K. Puram (Ayur). 

II. R,K. Puram (Homeo). 

12. Ashok Vibar. 

13. Chll1ldoi Chowk. 

14· Darya Gaoj_ 

IS, Delhi Cant, 

16, G,KG. 

17. lnderpuri. 

18. Janallpuri 1 « 11. 
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19. King,way Camp. 

20. Laxmi NagaI. 

21. Naraina. 

22. New Rajindel Nagar. 

23. Palam Colony. 

24. Rajouri Oarden. 

25. Rajouri Road Djspensary &: Hospital. 

26. Shabdara. 

21. Shak;'rbasli. 

28. Sabzi MandL 

29. .Tri Nagar. 

30. Ay. Dispensary Dev Nagat. 

31. Homoeo Dispensary Dev Nagar. 

32. Mayur Vihar. 

Opeamg of CGHS U08ni Dispensary in 
Pusbp Vibar 

3650. SHRI RAM PUJAN PATEL: 
Will Ibe Minister of HEALTH AND 
FAMILY WELFARE be pleased 10 stale: 

(a) Wbetber it i. a fact tbal a number 
of represeotalions' were received by the 
COHS/her Minis'try during the period 
1 Jllly, 1980 to 30 June, 1983 from the 
resideDts of Pusbp Vihar; New DelhJ~ for 
tbe opening of COHS Vnani Dispensary 
in tbat area; 

(b) If so, wbether Government propose 
to open CGHS Uoani Dispensary in tbat 
area in tbe near future: and 

(e) If so, by wben and if nOI. tbe 
reason for opening CGHS dispensaries ~for 
Unani system in tbose area s from where 
the facility was demanded mucb more after 

• the demands of Pu~bp Vjb81 residents? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF HEALTH (SHRI 
YOGENDRA MAKWANA): (a) No. Sir. 

(b) AI pre.cDt Ibere is no proposal lor 
opening of an Unani Ditpensary in Pusbp 
Vibar. 

(c) Does not arise in "jew of answer 
.10 (a) above. 

Udng Ma<lra. Port as Transblpment Port 
Instead of Colombo 

3651. SHRI R. ANNANAMBI : Will 
tbe Minister of SI11PPIN6 AND-
TRANSPORT be pleased to slale, 

(a) whether Government propose to-
use Madras Port. wllich bas since been 
developed as a full-neged cOIitainer port 
as a transhipment port instead of" 
Colombo; 

(b) if so, Ibe details tbereof ; and 

(c) if not, the reasons therefor? 

THE MINISTER OF SrATE OF 
THE MINISTRY· OF SHIPPING AND-
TRANSPORT (SHRI Z. R. ANSARI): 
(a) to (C) Madras Port h.. become a tran· 
shipment Port for containers. "The Shipping 
Corporation of India. has commenced using 
Madras as a Terminal Port for services to 
Australia, USA~ and UK/Coo·inent Their 
feeder vessels D'I)W carry con[ajcen~ from 
Cbill_gODg aDd Cbalna in Bangladesb and 
from Calcutta and Haldia to Madras instead 
of to -Colombo tor transhipment. 

Plan for Mental Heath Education ud 
Protection of Meutal Health at Grassfool 

Level 

3652. SHRIMATI USHA CHOUDHARI: 
SHRI JAOANNATH PATTNAIK: Will 
tbe MInister of HEALTH AND FAMILY· 
WELFARE be pleased 10 state: 

(a) whether it ;s a fact that mentally 
retarded persons are in a huge Dumber in 
India; aod 

(b) if SO~ the Government's plan to 
implement programmes for mental health 
education and the &teps taken to rebabili .. 
tate mentally retarded persons and to protect 
mental health at the 8rass·roots leveJ? 

THE MINISTR OF STATE IN THE 
DEPARTMENT OF HEALTH (SHRl 
YOGENDRA MAKWANA) ~ (a) No, Sir. 

(b) Tbe facilities for . mental be.lIb 
pallent. are 210}9 teds in 46 mental bospi-
tals, aDd 2000 10 3000 bed. in leoeraj 




